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HILT =T TSI AT

(CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS)

MINISTRY OF FINANCE

(Department of Revenue)

NOTIFICATION

New Delhi, the 22nd June, 2026
No0.58/2026-Customs (N.T.)

S.0. 3299(E).— In exercise of the powers conferred by sub-section (1) of section 4, read with section 3 and
sub-sections (1), (1A), (4) and (5) of section 5 of the Customs Act, 1962 (52 of 1962), the Central Board of Indirect
Taxes and Customs, hereby appoints the officer mentioned in column (5) of the Table below to exercise the powers and
discharge the duties conferred on the officers mentioned in column (4) thereof, for the purpose of adjudication of the
show cause notices, mentioned in column (3) of the said Table, in respect of the noticees mentioned in column (2)
therein, namely:-

Ltd., 94, Industrial
Area, Sector No. 1,
Pithampur, Distt.
Dhar, MP-454775;

and

2 others

with  Corrigendum under F.No.
CUS/APR/ SCN/739/2025-Gr2 dated
31.07.2025

Office of the
Principal
Commissioner of
Customs
(Import), Inland
Container Depot,
Tughlakabad,
New  Delhi -
110020

TABLE
Sl Name of noticee(s) | Show cause notice number and date Name of Common adjudicating
No. | and address (M/s.) adjudicating authority
authorities

@ @ 3) C)) 6)

1. Flexituff Ventures | FNo.  CUS/LIC/AA/390/  2025- | Principal Principal Commissioner
International ADIN-O/0  COMMR-CUS-INDORE | Commissioner of | of Customs/
Limited dated  23.05.2025 read  with | Customs/ Commissioner of
(IEC No Corrigendum/ Addendum dated | Commissioner of | Customs, Customs Hqrs,

’ 04.08.2025 Customs, B-Zone, 3rd Floor,
1194001645) Customs Hgrs, B- lljigigkinli/y&;/;l:riz
€-41-50,  Special Zone, 3rd Floor, | 1 4e 452001 (MP)
Economic  Zone, 12/2/7 & 12/2/8,

Sector No. 03, Village-
Pithampur, Dhar, Pipliakumar,
Madhya Pradesh, Nipania, Indore-
454 775; 452001 (MP)

2. and No. 14/Commr./ NOIDA/ CUS/ 2025- | Commissioner of

2 others 26 dated 21.07.2925 issged on | Customs, Noida
22.07.2025 read with Corrigendum | Customs
under C.No. VIII(30) | Commissionerate,
CUS/Noida/ICD-DD Concor Complex,
/DRI/Flexiturff/13/2025 dated | Greater  Noida,
31.07.2025 UP -201311

3. No. 57/2025/Gr. 2G/ | Joint /Additional
Flexituff ADC/ICD/IMP/TKD dated | Commissioner of
International 09.05.2025 issued on 13.05.2025 read | Customs (Gr.2G),

2. This notification shall come into force on the date of its publication in the Official Gazette.
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